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- GrvEAYENT TP DRILL
o RMEIT OF RIS 1T RAWING
o DELETS DATED mam 27th Noverbera, 1978,

et A T

¥e, 155@(F.,Nc,,lm/mz/'za-..xtr(m): In exercise of the powexd conferred

by sob-secsion (2)(b) of Section 80G of it Tneomd-tex feb, 1961

(43 of 1981) the Central Govermment nereby notifids frvimighu

 Srinitvesen Permal Terple, Melaoyadivarass vindiged, wadurai Distte
to be a nlace of gublie yoprghip of rendvn thponghdut the ginte of

mamil Nedu for the purrfaes of the said Sectiche
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¥, SEOSITRI )
rIDENT OF INFIA

To

The Menager, :
Gover—ment of India Pressy
Ring Read; Mayeruri Trdustridl Axca,

_ (Bear Bojcurl Garden), NewDelbi,

110, 1566{F 5 \700176,’1@2/?5«_-1?(&.11_

Copy forwarded tos—

1, The Cormissicner of Tnmsome—texy Tersil VaduT¥, Modras with
refererce to his letier C.To,212(1323}/75 Ae tod [5ih Noverber, 1876,

He is reguested to cheek up the rosition régexding whe u@ilisation
of the dcmations By ohtaining relevent peccunts|from the respective
religicus anthorities every varTe
2, 411 other Corrissicpers of Inccme—inXe

3, The Corptreller & fuditer Gemersl of India, [New Pelbi,

4, A1 Charhers of Coraerce jn Tamil Nedv.
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70 BE FUBLISEED IN PART IT° STCTION 3(14) OF BB GJL':“W (F TNDIA

GOVEIVTIT OF TIMIL J[
DECIGRFENT OF BTETE .clT") RANTY er
o PEvTER TG ) }
"'I...T"'"“ DA THE 27th

L

chem‘be Teg 191:9‘3.

N -

No, 1566(F.Mo,176/102/76-XT(A1}s In exereise of the povers conferred
by sub~section (2)(b) of Section 80G of the Imeome—irx | fet, 1061
(43 of 1681) the Centrsl Goverrment hereby no u1f1|es Wiburkbe: lb'ﬁh

© Syipivesan Permel Temple, Maleyadivarsm; Dindigul, Madural Disti,
to be a -‘lace of public worship of fenovm threnghout the Stete of
7aril Modu for the purnecses of the said Sectione
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' ( ¥, SELSITRI )
TMDRR STCRFTEY 0 TV GOVIDMMENT OF INDIA
To A

‘The Manager, . ;

Goevercrent of India Fress;

ng Read, Moyeruri Industridl Area,
r Rajcuri Gpru@n) NewDelhi,

Yo, 1566{F .Ile,178/102/76-IT(4T)
Copy forwarded toi-

1, The Corzissioner of Imeove=tax, Thril Hadw-IV) Mndres with
refererce to his letter C,No,212(1323)/75 doted bth Noverber, 1878,

Ea is renuested to check up the vositicn regrrding the utilisation
of the denstions by obtaining relevont accounis frem the raspective
rcligicns anthorities every yerre '

Ze All other Commissiormers of Income~inx,
3. The Cormtroller & fuditor Gemersl of India, New Delbi,

4, M1 Chambers of Cormerce in Temil Nedu,
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